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(ao) “direct recruitment” means the process of appointing faculty by inviting
applications against public advertisement from persons eligible to teach in
a State University/College.

(ap) “Sanctioned strength® means the number of posts in teachers cadre
approved by the appropriate authority;

(aq) “teachers’ cadre” means a class of all the teachers of a State University /
College regardiess of the branch of study or faculty, who are remunerated

at the same grade of pay; excluding any allowance or bonus.
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The Jharkhand Public Service Commission shall hold every year a qualifying test
for appointment of teachers in the University/Constituent Colleges/ Affiliated
Colleges which shall be known as the Jharkhand Eligibility Test. For this purpose
it shall invite application as per the requisition sent by University from only such
candidates who fulfil the prescribed qualifications as laid down in the Statute
framed in this regard.

However, such test shall be conducted having regard to any regulation
framed or direction issued by the University Grants Commission in this regard;
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For appointment of teachers in the University and Constituent Colleges the
Commission shall invite applications from candidates who have passed the
Jharkhand Eligibility Test (JET) conducted by JPSC and/or have cleared the
National Eligibility Test (NET)/Junior Research Fellow (JRF) conducted by the
UGC/CSIR and/or have been awarded Ph.D. degree in the relevant subject in
accordance with the Statute in this regard as per University Grants Commission
Regulations and on the basis of interview shall prepare merit list against the
vacancies sent by the University and such list shall remain valid for a period of
one year from the date of its approval. The merit list shall consist of twice the
number of vacancies, but the Commission shall send in order of merit only one

name at a time to the University for Appointment against a single vacancy.

Provided that the Commission shall recommend names to the University from the
merit list in conformity with the reservation roster prepared and sent by the
University in accordance with the law relating to reservation in appointment in
force in the State for Universities of Jharkhand considering University as one unit.
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Notwithstanding anything to the contrary contained in the Act, Statutes, Rules or
Regulations, the policy of reservation in the State of Jharkhand for the
Universities of Jharkhand shall apply to all appointments for teacher of University

considering University as one unit.
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